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P.Ganeshan, T
enforcement Officer,
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B.Kistoorchand,
entorcement Officer,
Enforcement.Directorate,'
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J.K.George, . .
Enforcement Officer,
Entorcement Directorate,

2nd Floor,
Nariman Point,

Mittal Chambers,
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Enforcement Off1cef'
Enforcement Direcfora
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Deputy Supdt. of Police, CBI,
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35. Prakash Joseph,

" . Enforcement Officer,
Enforcement Directorate,
Janmabhoomi Chambers,
Walchand Hirachand Marg,
Mumbai - 400 001. o

36. K.Mani,
Enforcement Officer,
Enforcement Directorate,.
Shastri Bhavan, 26, Haddows: Road
Madras - 6.

37. A.S.Ahluwalia,
Enforcement Officer,
- Enforcement Directorate,
éth Floor, Lok Nayak Bhavan,
Khan Market, New Delhi-110 003.

38. K.R.Kamla,
: Enforcement Offlcer,
Enforcement Directorate,
. 6th Floor, Lok Nayak Bhavan, ' :
- Khan Market, New Delhi-110 003. - ... Respondents in OA

o : ' 890/1996 '

By Rdvocate Shri Bhosle for Shri M.I. ,/ :
Sethna for Respondent Nos.l1 and 2.
By Advocate Shri G.K.Masand for Rés ndent/”
Nos. 3 4, 13 .16 and 23 :

(ORAL) (O
( y M il
Per Shti S.R.Adige, Vice Chairman(A)

‘ o ' 1
Ag both these OAs involve common questions of law and

"' fact,.they 4ate being disposed of by this common order.

2. Heard both- gides.

3. Applicants% Counsel Shri V.S.Mesurkar; alongwith Shri
S.P. Kulkarni state vthat the only reliefvthey are pressingvin the
two OAs before us is that OfflClal respondents should dispose' of
thelr representatlon dated 6/2/95 (pages 53‘ to ,57 of OA,
No. 208/96) by a speaklng order )

4r 'We see no dlfflCUltY in dlrectlng the respondents to do

so, and accordlngly we dlspose of both these OA" s by -d1rect1ng=

~official "respondents to dispose of the aforesald representation



§7:-

datcd 6/2/1995 fi]ed‘by applicant by a detai]ed speaking and
réasoned ‘order in accordance with rules and 1nstructions under
1nt1mation to app]icant 'within two months from the - date of
receipt of copy of this order.

5. _ Before passing such orders, official 'respondents: vwi]i
give | a 'representatiye of :the_ applicants 'as' we]ll-as' a
repreéentative of the "private 'respondents a 'reasonapje

- opportunity of being heaid in per%b?.

. ) i ) . .
, 6. - The two OAs stand disposed %T/gs above. No costs. ’
- 7. Let a copy of the order be placed in both the OA case
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